Date of Order: 22.5,95,

CP 64 /94
(oa 140/92)

Shakla mang s/b Shri 1 Chandrs Mani, age=gq about 41 Years,

resident of New Railway 7pap Colony, Bharatpur

j
|
.o _»PETITIONER. . i

Versus :
1. shri g .p, Mathui, Gen nersl MdndgbL W*"rarn _ &
Railway, Fhurghgute Bombay :
2. Shri pm, irrajudﬂln, Div isiconal Rallway
Manager, Kota.
[
3. Shri Sanjeev Phardvwaj, Senior Divisional :
Electrical Enginesv, Tpp, Weakern Failway, ;
Kota. [
A [
.o RESPONDENTn/hDNPPMNFRu. {5
i
|
CORAM: ‘ !
HOWILE M, GOPAL FRIsna, VICE PH\IRMAN. )
HOU'SLE MR. 0.0, SHanmg, MEMBER (A) I
' !
For the Fespondent s »ee SHPRI MENTSIH BHANDART .- ’

ORDER

faades 2 i

(FER Ho BLE Mr, 3OFPAL FRISHNA, VICE QIATRMAN )

Petiticner Laxman Singh Yadav has filed this

'ncunLLmrL Pleulun' g inst tlep:s@\‘ndhntcvu/s 17 of the

'fAdmiulstlativL Trlhnuqlb Bmu 1097 Stating therein

that Since the responients have nol: implemanted the
Judgement of the Tribunal in op 140,792 qu~" S.11.93,

they ought to be panisheqg for Sonualiet Lng contempt

2. - The directicns iss ued hy the Tribunal in the

Ch dfuLcodld were LhaL the applicant/pu%itjmnnr is

creoceaa?,



entit:led £o seniority in the Fota Division on the has
nf his dats of appointment and the rezpondents shall
tales necessary astion in this regard within a pericd of

foar montha from the date of rece ipt of a «opy 98 the
.f-

hy
i1

was also =larified that in the circumstanc
nf the éase, the promdtions alrpniy granted to enployess
to the grade of Electrical Fltter Grade-II (scals
Fs.1200~1500) zhall not be disturbed. In the reply
f£ilad on hbehalf of the respondents it has kzen cakzgori-
cally stated that the applicant /petiticner haz keen
rromcted to the post of Elestrical Pitter Gr.II and he
has been assignzd seniority in the =aid higher post on
the bacis >f passing of the trade test relevant to that
posk ., In the circumstanczs regardiess ~E whether
correct seniority has hezen assigned to the petitioner
to the post of Electrizzl Fitter Gr.II, the senilority

in tﬁe lowsr post has now no relevance to the case of
the petiticner kecause the petitioner holds a higher
post of Electrical Fitter Gr.II on tﬁe basis oF
correckly assigned seniority in the hidier post.

These facks are not disputed now.

3. In the circoumstances, no oisse of contemph is

th

made ouk against the respondents,’contemnzrs. This
contempt Petition 1s, therefore, Jdismissed. leotices

issued are hereby dischargad.

J) ) o - Craipre
( 0.,P. SHARMA ) ( GOPAL PRISHMNA )
MEMRER (A) VICE CHATRMAN




